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Ratnesh Tripathi, advocate for the Petitioner-Operational Creditor. Sri
Sanjay Kumar Gupta for the Corporate Debtor Company.
The Respondent files Vakalatnama and seeks time to file

objection. Hence, the time is granted. The Respondent Corporate Debtor

Company to file objection to the main petition within 10 working days
by serving an advance copy to the Operational Creditor. In turn, he files

rejoinder to the same, if any.

The matter to be listed on 13" March,2018.
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